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THE HIGH COURT OF JUDICATURE AT BOMBAY
APPELLATE SIDE

NOTIFICATION

No. P-0703/2022.—In exercise of the powers conferred by section 5(I1) and (2) of the Right to
Information Act, 2005 and in partial modification of the High Court Notification No. P-0703/2019,
dated 3rd April 2019, the Hon’ble the Chief Justice is pleased to designate Shri Pankaj Arun
Patki, Deputy Registrar, High Court, Appellate Side, Bombay as the Public Information Officer of
the High Court, Bombay in place of Shri Premkumar Punamchand Sharma, Officer on Special
Duty, High Court, Appellate Side, Bombay and the Public Information Officer, High Court, Bombay,
with immediate effect.

High Court of Judicature

at Bombay, MAHENDRA W. CHANDWANI,
dated the 15th March 2022. Registrar General.
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